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Agricultural Land
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I give herein below the details of m
institutions and government dues:-
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y liabilities / overdues to public financial
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(i) Income Tax including
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which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

CURPK &4 78 H

NI

(ii) Wealth Tax [Also
indicate the assessment
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(iii) Sales Tax [Only in
case of proprietary
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I hereby declare that the above details are true to the best of my
knowledge and belief.
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Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)




